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[Shri Chitta BasuJ 

the pot, others died on way to hesp-ital. 
Mere than 200 persons who have been 
fatally injured have ecn hosp itali ed. 
Among the dead, two were worn J:l and six. 
~aiJdren~ • 

Spc dy relic~ pr per rehabi~itation 
and adcqu te compen ation for the vic-
tim ar the urgent need . The entral 

ovemment wes its n .. spon ibil1ty t pro-
vide financial a i tan e for the purpo&es 
a they ar victi.m of natural calamity. 
The Prime Mini rer, in her magnanimity, 
should al o grant some assi tance from 
her relief fu.nds. 

1 would also demand that the 
'Jovernment should immediately take 
nece ary s' p s in order t provide ad q-
nate financial a i ance for the purpo !. 

(viiJ NEED TO C MPLET • :RA-
NAM PROJECT EARLY TO LYE 
DRTNKI G WAT R PR BLEM OF 

MADRAS CITY 

DR. V. KULAND lVELU ( hidarn-
baram) : I would like to draw the imm-
ediate attention of the House about the 
scriow plight of the public in general 
in our country with special reference to 
my hidambaram Parliamen ary onst-
i.tuency and Madras city consequent to 
acute water car ity due to mon oon failur-
e . The pre ent water scarcity has led to 
the pontaneou reaction of the Railway 
authorite to carry water from V1jayawada to 
Madras and supply of water by L 
Neyveli . 

The need of the hour i to make use 
of the available water re ources in our 
country on a war-footing for irrigat ion 
and domiciliary utility. r refer to the 
availability of enormous water re ources 
in the lignite mine beds at eyveli to 
meet the requirements as a long term 
measure. The NLC is beling out 1.8 
Jakh litres of water per minute from the 
Mine by giant bore weBs al 1 the 24 hours 
and thi enormous water i getting wa ted 
by unplanned diversion. 

As a local Member of Parliament I 
have been r peated/y stressing the very 

n cr and urgency of the utili ation of the 
water re.ource f r irrigation nd mJCJ-

llary purp es ever incc my e1 ct ion t() 
th Lok S..1.boha. l am happy to note that 
the pre ent N Manag ment ha mag 
JNI.Ilim ~Jy re ponded t my eaJ n t p lea 
by init1at ing th irr gat ion sch tue ' f an-
gakondan lake and proce. lllg of water 
supply to the Jakes of perurnal, KruLna-
puram, Kathamhai-Athaoo r. W.-tla.jahp 
Veeranam, Willington and ri e: o 

eth1sth pc, Paravanar, Ma.nimuth;ar etc. 
W ithout much finan :al comm1tmen1 on 
the part of the management as a welfur 
m asure. 

At thi jonct ure~ T C'dllle. t ly urg·~ upon 
the nion overnment to nsure r vival 
of the fea ible Veeranarn Project, and 
a crl the mi.crie f the milli ns of 
Madras city. 

(ix) NEED FOR P lNG A BRA CH 
0 I E OF EMPL Y .. S-PR >VJ-

D RGAN ISA 1 )N 

SHRI K. A. RAJA (Trichur) : Tri-
chur i th centre of the tate and indu&-
triaiJ de eloped area. Now, Pr vident 

Und bencnts to the empl yec. of th . · 
area (Trichur and Palgh t) are not at all 
r ceived in time Only on JX:r onal cont-
act with the ffice, th 'I r griev nee ·an 
be red re~ d in time. Th~! employer. who 
are meet ing the entire adm 'nistrative exp-
ense of the P rovi dent und offi e alw 
feel that the grievance~ of the :r emp~ yec~ 

h uld be dealt with with ut delay. 
Th is, no doubt, will act as a lubricant to 
the wheel of the orhcr activitie of the 
P1ovident Wld fficc such as •..e ttlement 
and Joan. 

Taking into account the geograph'cal 
and other jmportanee of Trichur, the 
Head of Employ\.!eS State Insurance Cor-
poration is ituat d at Tr 'chur. For 
quick disposal of the Government ser-
vants' P. E. pension etc., one branc~ 
of the Accountant en era J's ffice i al o 
functioning at Trichur. ESfC has got it 
own building and one five storeyed buiJd-
ing for A. G.'s office is under construction 
at Trichur. 


